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Criminal Appeal  No(s).  316/2018

THE STATE OF UTTAR PRADESH                         Appellant(s)

                                VERSUS

SUKHBIRI & ANR.                                    Respondent(s)

 
Date : 09-09-2026 This appeal was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE UJJAL BHUYAN
         HON'BLE MR. JUSTICE ATUL S. CHANDURKAR

For Appellant(s) :  Mr. Vikrant Rana, A.A.G.
                    Dr. Vijendra Singh, AOR
                    Mr. Aniket Tiwari, Adv.
                    Ms. Apurva Singh, Adv.
                                      
For Respondent(s) : Mr. Anupam Mishra, AOR
                    Mr. Jenis V Francis, Adv.
                    Mr. Harikumar V, Adv.
                    Mr. Chakma Purnojyoti, Adv.
                    Ms. Neha, Adv.
                    Mr. Mohit Jumnani, Adv.
                   
                   
     UPON hearing the counsel the Court made the following
                             O R D E R

List after two weeks.

  (RITIK)                          (CHETNA BALOONI)
SENIOR PERSONAL ASSISTANT                     COURT MASTER (NSH)
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